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1 	27-9-95 
	

Ainit. Issue notice to the 

respondents. Counter-affidavit shall be 

filed within four weeks. 

As an ad interim measure, the posting Car, 
of the applicant, Shri G.C.Tripathy,from 
Boudhraj 
333* S.O. to Phulbani H.O. is temporarily 	c4 - 

stayed until further orders. 
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